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Title Regarding reported declaration of Anti-Hijacking policy by the Government outside the Parliament while
the House is in Session.
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MR. SPEAKER: I appreciate; ordinarily it should be done only that way.
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MR. SPEAKER: I said that ordinarily policy decision should be announced here, during the Session; and there is
no doubt about it. But I will look into the details of it.

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE AND MINISTER OF STATE IN THE

MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI BIJOY HANDIQUE): I will convey the feelings of the
hon. Member to the Minister concerned.
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